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* IN THE HIGH COURT OF DELHI AT NEW DELHI
+ MAC.APP. 870/2011 & CM APPL. 8909/2020

JYOTI SINGH

Through:

VErsus

NAND KISHORE & ORS

Through:

..... Appellant
Mr. Saurabh Kansal, Advocate.

..... Respondents
Mr. Gautam Narayan, ASC for
GNCTD/Dept. of Social Welfare with
Ms. Nitika Pancholi, Adv.
Mr Ajjay Aroraa and Mr. Kapil Dutta
for Municipal Corporation.
Mr. Rikky Gupta and Mr Deepesh,
Advcoates for DTC.
Mr. AXK. Soni, Adv. for R-3/
Insurance company.
Mr. Tarun Johri, Mr Ankur Gupta and
Mr Vishwajeet Tyagi, Advocates for
DMRC.
Mr Manish Kumar Srivastava and Mr
Akhil Hasija, Advocates for Tata
Power Delhi  Distribution  Ltd.
(DISCOM).
Mr Anupam Varma, Mr Nikhil
Sharma, Advocates for BSES RPL
and BSES YPL.

CORAM:

HON'BLE MR. JUSTICE NAJMI WAZIRI
ORDER

% 22.02.2022

The hearing was conducted through video conferencing.

1. Mr Gautam Narayan, the learned Additional Standing Counsel,
GNCTD refers to the affidavit filed by the GNCTD detailing the
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administrative directions issued by the Chief Secretary, GNCTD in
prompt compliance of this court’s order and to the resultant
empowerment of persons with special disabilities, especially the
wheelchair-bound. He has appointed a Senior IAS Officer, Dr.
Rashmi  Singh, Executive Director, National Mission for
Empowerment of Women at Ministry of WCD, Government of India,
and Special Secretary and Director, Social Welfare, GNCTD, as the
Nodal Officer. Pursuant thereto, all relevant departments and agencies
in Delhi have appointed their respective officers to coordinate with
Dr. Rashmi Singh. Promptly thereafter, School of Planning and
Architecture, Delhi (‘'SPA’) has been appointed as a nodal agency for
technical assistance; a meeting was called by Dr. Rashmi Singh and
deliberations were held with many stakeholders and NGOs; Mr
Subhash Chandra Vashisht, Executive Director, Centre for
Accessibility in Built Environment Foundation (‘CABE’) has made
suggestions regarding provision of enabling facilities to encourage
movement of persons with disabilities in public places. Similarly,
suggestions have also been given by Mr. Rahul Gambhir, Joint
Secretary, National Association for Blind (‘NAB”). It is expected that
all suggestions of the participants and stakeholders, would also be

duly considered.

. The School of Planning and Architecture, Delhi has been requested by

GNCTD to identify and survey five stretches of roads for carrying out
“social disability audit”. It is to be extensively videographed and
photographed. Mr. Narayan further submits that monies for the audit

have already been sanctioned. SPA is likely to take two months’ time
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to complete its audit report.

3. Looking at the urgent need for facilitation of movement of persons
with disabilities, the court would request the SPA, to endeavour to
submit an interim report by 03.03.2022, so that some immediate
remedial measures would be implemented on the identified stretches
of roads; especially at bus stops, to facilitate the wheelchair-bound
and other disabled persons to access with ease, the public transport
services for their commuting in the city. The GNCTD will endeavour
to implement the suggestions, including completion of civil works, at

the relevant places by the end of March, 2022.

4. Some of the orders passed by the GNCTD and its subsequent actions

taken are reproduced hereunder:
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GOVERNMENT OF NCT OF pELHI 5
Department of Social Welfare

GLNS Complex, Delhi Gate, New Delhi - 110002
’ FNo 82/1402/Ace. SVAD IVDSWi021-2 {213 =

| S T
. ORDER

In compliance of the order of The Hon'ble High Court of Delhj dated 161222021 in the

matter of Jyoti Singh vs Nand Kishoee- MAC Appeal No, 87042011, Dr. Rashmi Singh IAS,
mal m cum Director, Department of Social Welfare is hereby appointed as the State
n

aforesald court matter, for getting assessment of the current i
f ' 2 public
infrastracture in Delhi refsted with roads and other modes of transportation npropas persons with
disabilities, in accordance with the provisions of the RPwD Act, 2016.

The State Nodal officer shall take all required steps for conduct of Social Dissbility Audit

of existing road and transpostation infrastructure in collaborstion with the School of Planaing
and Architecture.

Each Stakeholder Depatmentagencies concemed with providing accessibility in
transportation and roads le. the three Municipal Corporations, Depatment of Urban
Development, New Delhi Municipal Council, DTC, Trnsport Department, PWD, DSIDC,
DMRC, DTTDC, DDA, Delhi Police, Delhi Traffic Police, Deli Camtonment Bourd, DISCOM,
Rastways and Aurport authority shall Iikewise appoia, nodal officers not below the rank of the
Executive Engineer for their respective Departments 1o assist and cooedinate with and render all

necessary cooperation to the State Nodsl Officer in this regard,
Y
W A
(Vijay Kumar

Chicef Secretary
Govt of NCT of Delhi
F.No §2/1402/Ace. St/AD /DS W2021-22/|8212 -§A33 Dated: 20 05 2000 ‘
Copy to: VLV &
1. Secretary, Department of Soclal Welfare, GLNS Complex, Delli Gate, New Delhi - 110

002.

2. Special Secretary cum Director, Department of Social Welfure, GLNS Complex, Delhi
Care, N Dl = 1D 0D

3. The Principal Secretary, Department of Public Works, Sth Level, B-Wing, Dehi
Secretarint, LP. Estate, New Dethi-1 10002,

4. The Principal Secretary, Urban Development Deparimene, GNCTD. 10th Lewel, Dethi
Secretariat, [P, Estate, New Dedhi.
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1 N T i
Court of Dielhi
5Ne. Stakeholder Medal Officer Desiznatien

Deparmment. Apencies

1. | Departmwant of Poblic Wosks | 5h. Mityanand Bharmar Superintending

Enginer

2. | Urban Denveloposest Sh. Satish Enpmar DDLE-O
Departmant

3. | Tramsport Deparmant 5h. Sackin Sharmaz Section Orificer

4. | Spl. Compeizsiomar of

5h. Shive Eechari Singh

DCP Trafhe (G-

Police Tafic I}

5. | Dwelid Transpart Corperation. | Sh. Ashok Enmar Cry. CGM Cvdl

§. | Sowth Dielhi Municipal 5h. Rakech Kupsar Supsrofadag
Corporation e - il

7. | Miooth Diglhi Municipal 5h. K. I Sharma Exscuthve Engingar
Caorparation

B. | East Dielhi Municipal 5h. Surendra Simgh Superintunding
Caorporation Engineer 0]

9. | Mo Dalhi Municipal 5h RE. Garg Exgcuitve Engingar
Commeil (Foad-TV)

Division

10| DMRC Mr Eheich Ehamim Mg/ Archimomre

11| Digltd State Indnstrial & Mr. Pawan Aggarwal Superinbending
Infrstmchire Developmeant Enginesr(Coil]

Corperaton(DETDC), Lad

12| Delkd Tourixm

5h. (remecharan Singh

Executive Engingar

& Tramportation
Dierralopment Corporation
Lid (DTTDC)
13| Dalkd Tramsport 5h. &35, Kohli Exscutive Enginear
Infrastructure Developmant (Cil])
Corporatiom Lid (DTIDNC)
14| BEES Vammma Power Ltd | 5he Jad Prakach Singh Addl. Vica
President
13| Afrports Awthority of M. Charal Bimkla G { Architect)
India{AAT)
16|TATA Power Dalld 5h. Vipin Falia Claputy Ceascal
[Distribubion Limited (TEFDDL) [anagar
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ANNEXURE-C

DEPARTMENT OF SOCIAL WELFARE
GOVT. OF NCT OF DELHI
F.No. 821402/Acc s:gf%sllsg:mm,“ o] T DELHI '
B - WR021-220] )98- Dt
. 1 JANUZ

A mesting was convened by Special Secretary cum Directoe, SW, Dr Rashmi Singh, IAS
through video conferencing (VC) oa 07/01/2022 ut 10:30um in hee capacity as the State Nodal
Oﬂ'lfﬂ with all stakeholders to discuss issues relsted with social disability audit, and in
particular w0 narow down on immediate steps for complisnce with the directions of the Hoa'ble
:;gh%c::m of Delhi dated 16/12/2021 in the matter of Jyoti Singh Vs Nend Kishore MAC APP

The list of members who attended the VC is enclased as Annexure-|

The meeting started with a brief introduction by DD (Disabilities), Dr A Madhavi
regarding issees at hand ¢ the implementation of the directions of the Hon'ble high Cosst of
Delhi in the matter of Jyoti Singh vs Nand Kishore, where in the Hoa'ble High Court of Delhi
has taken cognizance of need for accessibility and esse of transportation for seamless raved of
PwDs in the city of Delhi.

Special Secretary cum Director, SW chairing the meeting highlightad imparant
peovisions of RPwD Act, 2016 and Delki RPwD Rules 2018 related to accessibslity and stressed
ce the need for effective implemsentation of the Act and Rules which bas aiso been emphasised
by the Hon’ble High Court of Delhi in this matter. The Chairperson also told the participants
about the importance given 1o this issue by the State Commissioner, Persons with Disabilities
reiterating directions issued by him regarding accessibility 10 all concerned while urging DMs to
moaltor implementation at the district levels. A series of inspection visits were also made by the
Stae Commissioner to esch district 1o review the status of measures tsken for acoessibility o

Pwis

The deliberations began with a film peesencation by Sh, Subbash Vashisht, Executive
Director, CABE ( Cemtre For Accessibility in Buikt Environment) , in which the various hurdles
in case of movement to PwD rond wsers on different stretches of public roads  was
demonstrated through video focesge. He highlighted the lack of pecessible sidenalks, 1nciie
ccientation foc visually impaired, pedestrian connectivity and difficulties Mily'of
crossings. traffic signals and bus shelters. He stressed that intra mode connectivity and padestriae

sccessibility should be locked ingo. Ths, @ person who gets down from the metro and has o lske
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another mode of transport to reach his destination, faces  barriers which hinder seamless tr
of PwDs. He also pointed out that private modes: of transport like taxis are not at all accessibh

Mr. Rahul Gambhir, Joint Secretary, NAB emphasised that a PwD should be facilit
for mobility with dignity.He highlighted theaccessibility issues regarding [nformation
Communication Technology and stressed that applications and websites need to be m
eccessible for PwDs, He demonstrated the same online by reflecting the difficulty in access
the website of BSES Rajdhani power and how a visually impaired person is unable to fill
capicha code as there is no sudio output. With regard to DMRC, Sh. Gambhir stated that thoe
it is quite accessible, the tactile flooring at metro stations which had been designed fang bach
now encrosched by security infrastructure and therefore cannot be used by a visuslly impair
person, Recharging of metro card application is not accessible and AFC gates are also
accessible foe visually impaired as the Visually impaired PwD Is not told where to punch in 1
card and would not know how much fare & being deducted. He also informed about d
accessibility standards of ICT laid down by Buresu of Indian Standards (BIS). Since these a
part of the RPwD Rules, they are enforcesble and there is & legal obligation on service provide
1o implement them. In the context of DTC and buses, he ststed that the staff deployed on buses
not trained to operate the hydraulic lifts, through which a wheel chair bound person can enter th
bess. Thus, staff seasitisation is needed He slso stated that the websites of various airlines als
have nccessibility issues,

Further, key inputs were given by Ms. Anjles Aggarwal, Semarthyam. She focused o
end 10 end connectivity. She stated that the kerb ramps are encroached by two wheslers anc
dividers are mostly not accessible foe wheekhair users, She also highlighted how the presence ol
bollards on sidewalks causes inaccessibility to wheel chair users and how creation of a gap of
900mm to Imetre in the bollands could serve the dual purpose of accessibility to PwDs, pregnant
women, senior citizens and also prevent misase of the sidewalk by two wheeler drivers. She
highlighted the mon accessibility of crossings, signage and signals. She stated example of the
sate of Tamil Nadu where all light signals have been converted to sadio signals to ensure
accessibility. She also emphssised on the need for sensitisation and capacity bwilding of
engineers in civic agencies and PWD to ensure accessibility in the builk environment. She also
stressed that Access officers should be appointed in every zone to ensare sustainability in terms
of sccessibility,

From the Dept of Sccial Welfare, DD Disability, Ms A, Madhavi rendered a PPT
drawing the Genesis/chronology of events under the court case. Discussion was held regarding
nodal officers appointed by various stakeholder/apencics to ensure a definite point of contact for
sustained involvement on the issue in future with regard to the court case. It was reiterated that
Chief Secretary, Delhi had mominated Dr Rasheni Singh [AS as state nodal officer bul cach
department was 10 appoint &n appeopeiate officer as the Nods! Officer at their end. Names of
those where nomingtions had been received wene nesd out with the request to others 10 bave the
noaminations shared without defays.
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Ms. Anjlee Aggarwal; Samarth
roads in vicinity of h;mls yam requested SPA w include footover brid }2

and public toilets i i
Bimy . In the audit, She also off:
o :: :h::::thf:r ﬂ:::ss ;dit developed by Samarthyam :vith S:Au::i:ho
e il Yo oy welcomed the suggestion and assured that the

\ She further suggested th j
bbbl ok . : 4l the area near Safdurjung
A be access audited, as lots of patients with mobility issues frequent

f:: ;::lya Nand Bharmar, Nodal Officer, PWD stated whichever road stretches
e ly selected, thel.r agency would be giving its full support for the exercise,
¢ following roads as identified by PWD could also be considered :
L North District - a) Mall Road b) Transport Nagar- Samaypur to Shahabad
dairy c) Ramdev Chowk 1o Narels Y junction

il.  South Disrict ~ a)Aurbindo Margb)Ring Road- ' H i
“eerbs Margb)Ring Safdarjung to Hystt ¢) Siri

iii.  Esst District- 8) Narwana Road b) Vikash Marg-Laxmi Road to Karkari
More ¢) ROB 36 Road
iv.  West District- a) Sivdas puri Marg b) Hemwanti Nandsn Bshuguna Marg
¢)Patel Marg

v.  Central district - a) Shyamnath Marg b)Bahadur Sheh Marg

Sh. Rabul Gambhir of NAB suggested two locations for audit which are
Vivekananda Marg and Munirka to Hystt Hotel (including Munirka Station) as a
lot of PwDs travel through this stretch since it is near NAB.
Sh. Vashisht suggested two locations for conducting access audit viz Satgura Man
Singh Marg and road from Munirka to Hotel Hystt.Ms. Shobha Tuli, Secretary,
Thalussemics Indin assured that she shall share best practices followed in other
parts of the world and specifically Amsterdam to serve as a reference point,
Sh. T.R. Meena, Nodal officer, New Delhi Municipal Council, highlighted
various accessibility works completed in NDMC area with active suppoet from
Anjlee Aggarwal of Samarthyam, NGO. He suggested that roads in NDMC area
could serve as a good model of accessibility.
Representatives of BSES Yamuna Power Lid and BSES Rajdhani Power Lid |
who attended the meeting physically, also shared their perspective on the issue
with the chair, They stated that it is their mandate to ensure proper lighting in the
identified stretches and they were open to suggestions wherever it was felt that
lighting needed to be improved. $h. Santosh, Section Officer office of SCPD and
Sh. R.A. Khan, Suptdt, Deptt. of Social Welfare pointed out that pot boles on
roads and sidewalks left only partly covered after digging by electric power
companies pose & risk to road and foot path users, Further, it was pointed out the
electric poles should not be placed in such 8 way as 10 cause obstruction on the
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13

sidewalks to wheel chair bound users and others. The representatives of the power
companies assured to look into these issues,
It was also felt by the participants that a senior level authority in the district
should be overall responsible for monitoring of the road and public infrastructure
usage and ensure removal of bottle necks identified through periodic audit , in
coordination with concerned civic agencies and other stakeholders. .
The chair exhorted all participants to mail any further suggestions an the subjects
and specifically on locations/ stretches of roads on 07.01.2022 itself, so that
locations can be finalised for audit by the SPA based on the inputs reccived. She
urged all nodal officers to extend full support in the process of the audit and also
urged simultancous actions to be taken by the agencies for improving accessibility
for Persons with Disabilities. She emphasised that the larger perspective of
making the city inclusive to all must strive to be the driving force for all
concerned

& meeting ended with a vote of thanks to the chair.

ese minutes are isswed with approval of the Special Secretary cum Director, SW/ State

icer
b {
e lt]aa-
(Dr. A. Madhavi)
Deputy Director (PwDs Welfare)
Wﬂl 11671977 Dues; 1 0 JAY 202
opy t0:-

|. State Commissioner for Persons with Disabilities, 25.D, Mata Sundari Road, Near

Guru Nanak Eye Centre, New Delhi -02

Director, School of Planning and Architecture, 4 BLock-B, Indraprastha Estate,

New Delhi - 110002

3. Sh. Nitya Nand Bharmar, Superintending Engineer, Public Warks Department,
" evel, B-Wing, DelhiSecretarist, LP. Estate, New Delhi-110002.

4 Sh. Satish Kumar DD LB-Il, UrbanDevelopment Depsrtment,GNCTD. 10th

Level, DelhiSecretariat, [P, Estate, NewDelhi.
5. Sh. Sschin Sharma, Section Officer, Transport Department, Govt. OINCT of

Delhi,5/9 Under HillRoad,Dethi-1 10054,

7
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Shastri Marg, Todapur,Delhi- 110012, O T

:~ ::. Ashok Kl.llz:‘.nSGM CiVi!. De"?i Transport Corporation, [P Estate, New Delhi

+ Sh. Rakesh Kumar, Superintending Engineer I/central zones, SouwthDelhi

Municipal Corporstion Znal office building, Jal Vihar,NewDelbi.

9. Sh. K. D Sharma EE, NorthDelhi Municipal Corporation, Office of the Executive

engineer (Project) KPZ, Near Railway under bridge, Sawan Park, Delhi- 54

10. Sh. Surendra Singh, Superintending Engineer(QC), Office of SE(QC), East Delhi
':ﬂunicipal Corporation, 419, Udyog Sadan, Patpargan) Industrial Area Delhi-

10092.

L1 Sh. T.R. Meena, EE, New Delli Municipal Council, Palika Kendra, SanssdMarg,
New Delhi,

12, The Chief Executive Officer,00 Cantonment Board, Ssdar Bazar, Delhi Cantt-
110010 ~ with the request to nominate 2 nodal officer in the case,

13. Mr, SheikhShamim, Manager/Architect, DMRC, Metro Bhawan, 13, Fire Brigade
Lane, Barakhamba Road, NewDelhi-110001.

14.Mr.  PawanAggarwal SE  Civil,  Delbi  Statclndustrial &
InfrastructureDevelopmentCorporation(DSIIDC),  Ltd,  HeadQuarier,N-36,
Bombay Life Building, Connnught Circus, New Delhi ~ 110001

I5.Sh.  Gurucharn  Singh EE, Deldl  Tourism  &Transportation
DevelopmentCorporation Ltd (DTTDC). HeadOffice - 18-A, DDA SCOComplex,
Defence Colony, New Delhi -110024

16. Managing Director, DelhiTransport InfrastructureDevelopment Corporation Ld.
(DTIDC), 2 nd floor MaharanaPratap ISBT,Kashmere Gate, Delhi - 06 - with the
request to nominate & nodal officer in the case.

17.Sh. Ajay Raj Karan, Add] Vice President, BSES Rajdhani Power Ltd,, BSES
Bhawan, Nehru Place, New Dethi- 110019

18, CEO. BSES Yamuna Power Ltd, Shakti Kiran Building, Karkardooma, Delki-
10032,

19.CEO, Tata Power Delhi Distribution Limited(TPDDL)NDPL House, Hudson
Lines Kingsway Camg,Delhi-1 10 009 )

20.Ms. Charul Shukla, GM (Architect), Airports Authorityof Indis(AAL), Rajiv
GandhiBhawan, Safdasjung Airport,New Delhi- 110003, .

21, Chief Engincer(Plunning and Design), Northem Railway Zone, Minisiry of
Railways,Baroda House, New Delhi- with the request 1o naminate & podal officer

22. l:hmsg:tr.@h ChandraVashishth, Co- Founder & Director, Centre for Accessibility
" Built Environment Foundation(CABE)B-14, BlockB, Vatika Apartments

Mayapuri,New Delhi 1 10064,
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23, Sh, Rahul Gambhir, Joint Secretary, National Association for the Blind(NAB)
Delhi, Sector-3, R.K. Puram, New Delhi- 110022

24, Ms.Shoba Tuli, Secretary, Thalassemics India, A-9, Nizamuddin West, New
Delhi-110013,

25.DrUme Tuli, FounderManaging Secretary, Amar Jyoti Charitable Trust,
Karkardooma, Vikas Marg, Delhi-92

26. Sh. Arun Shah, Director- Development, All India Federation of the Deaf, North
end Complex, Shri Ram Krishaa Ashram Marg,New Delhi-110001

27.Ms. Anjlee Agarwal, Excoutive Director, Samarthyam, B/175, Mansarover
Garden, NewDelhi- 110015, .

28, PA to Spl. Secretary cum Direstor, Social Welfae, GLNS Complex, Delhi Gate

Delhi- 110002,
o' |q{l)‘)"
(Dr. A, Madhavi
DD (PwDs Welfare Branch )

mmwmsmmfﬁw’w sk 1 JAY 2

Copy for information:

1. SO to Chief Secretary, Delhi, 3 Delhi Secretarat, [P Estate, New Delhi, Delni
110002.
2. PS to Secretary (SW), Department of Social Welfare, GNCTD, GLNS Complex,

Delhi Gate, New Delhi-02. '
3. PA to Joint, Ditector (SW), Department of Social Welfare, GNCTD, GLNS

Complex, Delhi Gate, New Dethi-02,

Vol
(Dr. A, Madhavi)

Deputy Director (PwDs Welfare Branch)
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ANNEXURE-D (COLLY)

DEPARTMENT OF SOCIAL WELFARE
GOVERNMENT OF NCT OF DELHI ,
GLNS COMPLEX, DELH| GATE NEW DELH
{Parsons with Disability Welfare Branch)

o B2 0zihc: SAO-OS 0z 0PV o137 20187 D 9 9 JAN 2002

SANCTION ORDER

Adminisirative Approval and Expanditure Sanction of the Competent Auhorty (.8
Special Secretary cum Directrr, (HOD) Department of Scclal Weltare is nwroodfeamvl!d
terwards appointment of prejoct conatart ‘School of Flanning and Archbacture, New Delnl

a) Adrinistrative Agproval of Conaultancy regarding Socisl Disablity Audt to *Schodl
of Planning and Archtacturs, New Delhi as per order of Hon'ble High Court of Dl
in the mattar titled Jyoti Singh Ve Nand Kishore MAC Appeal no. 8702011 and
subsequent ofder by the worthy Chief Secretary Delhi dated 30/12/2021.

b} Expendiure Sanction of Rs. 20,00,000 (Twetty Lakh ) as per folowing schedule-

. 35 parcaet of the project L. Rs. 7,00, 000\ (Seven Lakh Rupess only ) with
Appeintmeant Latter,

fl. 35 percent of the project |9, Rs. 7.00,000% (Seven Lakh Rupees only | on
submisgion of imerim report.

fi. 30 percant of the project Le. Rs. §,00,000% {Stx Lakh Rupees only } on
sbmission of Final report

The expenditurs invobed in ths socount wil be incurred from the Head
225502101600020 'State programma'Events for Soclaly & physically Disadvantaged
parsons. The payment wil be mada anly through @ lecronic bank transfer in the name of
School of Planning and Architecture, New Debi, AC No. 10310644230, STATE BANK OF
INQIA, IFSC CODE: SBINOCO1187, NEFT CODE: SBINODI1187, MICR COOE: 110002049,
SWIFT CODE : SBININBBET01

§) 208 Rahul Aggarval
7™ Dy, Directo
o, G40z MDD W2 20| ,,3.".,, r (Disabilitiee)
b 0 Uiy 20
DCA, Daptt. of Socisl Wellare, GLNS Comphax, Debi Gate, Dalhi..
DD (HQ), Daptt, of Sccial Weitars, GLNS Complax, Dali Gata, Dethl 110002
Pay & Accounts Officer , PAQ XIV through DDO.
Cashier, Deptt. of Soclal Welfare, GLNS Com plax, Delhi Gate, Db,
Director, School Of Planning 8nd Architectura, 4, Block B, Basicas
Marg, I Estate, New Delhi110002 SBI, Indraprastha
Oy. Oreclor (Pinning), Deptt. of Social Welfare, GLNS Complax, Da
P3 to Pr.Secretany{SW), Deptt. of Social Welkare, GLNS Co plax, Dati Gate, Deih,

mple, Delhj
8. . PA% Specil Secretary cum Director {SWW) GLNS Complex, Dehi Gata gx{ e
Guard fla o

F.

=

~ & e g

Rahul Aggaral
Dy. Director «msmmm

)
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17
GOVERNMENT OF NCT OF DELHI
Department of Social Welfare
GLNS Complex, Dethi Gate, New Delhi - 110 002
F.No 8271402/ Ace. St/ ADIIDSW/2021-22P¢ PV 30) %0 = 30193 Dsted:
; » 28 JAn 200
0,
The Director,
School of Planning and Architecture
4, Block B, Indraprastha Estate,
New Delhi- 110002
Wao fn P
a 2 0 re
in selected stretchys of Delhi.
Bir,
With reference to the subject cited above, [ am directed to convey the approval of the
competent authority for appointment of School of Planning and Architecture(SPA), 4,
Block B, Indraprastha Estate, New Dellsi- 110002 as an agency for conducting the
social disability audit of accessibility of road infrastructure in selected stretches of
Delhi with the following terms and conditions:
1. Adherence 1o the order of Hon'ble High Court of Delhi dated 16/12/2021 in the mutter
titled Jyoti Singh Vs Nand Kishore, MAC Appeal no, 7072011 and subsequens ceder by
the worthy Chief Secretary Dl dated 301222021,
2, The agency should initiate the Disability Audit Immedintely after receiving the
woark order.
3. Maintaining an audio-video recording of the Disability Audit and sharing the
same with DSW,
The objectives of this consultancy work are:
i) To undertake 2 Social Disshility Audic of acoessibility to road infrastroceure in select
stretches of Delhi.
i) To identify problems and issues of the current siatus
fii) To give suggestions and systemic solutions including technological solutions 1o
lmwmthemdinfmmmbmdomhssoda!dlsabiﬁwwdhmaswmhlt
user friendly &0d accessidle to PwD persons,
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. w?Mqummum1mm:mmmme
wnm.mwhmmwmwmmmmmmmm
mno"ncﬁktnw stands, rond tmarkings, lighting, sudio-visual aids, tactile flooring, etc.
hcm‘zﬁ useope.ofwock inclades suggestions and solutians for improvement but does pot
architectural/engineering design drawingsicost estimates, Regarding this, the
SmythmappdevdopedbyGOlMahokhohdimwhikmmmMmuod
level monitoring systems for sustsinable solutions hased on audit,

Methodology

The Social Disabili 3 i
s |ryAudhsh|llbe¢atmdomln|hakllcwmgmumcrbyﬂ)eSPANechlhi

Stage | - Cansuations with officias of the Social Welfre Departmey Socused
mw«mmwmmmquxmmw&&wm

Sm2-i‘lndinﬁnnofmdmah:inv&hnmo{hciry

Stage 3 - Finslization of checklist in & consultative manner

Stage 4 - Conduct of physical survey forﬁmnossnuditmmmmumby
a) Observation
b) Measureenent (wherever nesded)
¢) Phetagraphs

Stage 5 - Comptlation of Audit findings

Stage 6 ~ Presentation and Discussion

Stage 7~ Audit Report Submission
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School of Planning and Architecture, New Delhi /°/c 771710

{An Inititution of Natonal Importasce under an Act of Parllament,
Minntry of Ldwcation, Govermment of India)

ot & e o
fréue

Prof. Dr. P.S.N. RAO
DIRECTOR

Ref. No.PSNIUDIRISPA/2022
Sebject ¢

Her,

MadamSir,

AUDIY of § strefches of Reads in Delbi
i Teme Table for Secial Divabibey Audit of § streiches.

18" February, 2002
HIGH COURT MATTER ~ Jyotl Singh vs. Nsndd Kishere, SOCIAL

In connection witk te subjct maer and funther w the decivions taken In the last meeting of te Nec
Oicers with SPA, Dehi e |(* February, 2022, the Secial Disability Avdit Surveysialosgwith videography ad
ponograpky ) sk be wnderiakien as per time alic given herounder:

Sr. | Geographieal | Rosds Stretehes Date of Sochl Disabdlity Asdic |
No._ | Location | == Sarvey (10.am ¢ 4 pm)
I | Wes-Delle | Jail Road- om TIMA Negar Metro Staion m Salvege | 190222
, Park (167 kis) -
|2 | Seath-Delb T Vivekanenda Misg - fom Hayait llowl Ring Rood W | 360323
| Jencton 1o Neticsal Assecistion of [Mind Campus. (2.1
e e 1 e e
3 st Inhi Maberajs Surajasal Marg - from Vishwas Nage 0| 20,0223
| Milmil eodonry (213 ko).
4 Comtral-Deli | Lodh Road - fren Awbinde Marg Manctics o Blisd | 22,00 22
= et Associanion (264
£ | North- D) Siyum Nah Mary - fron ISBT o Vidben Sebba (211 | 230052
{ | kms)
Tho sueveys shall be caried oun by the SPA Tesen comprisiag of the followleg:
I, Dr. Panka) Kase (Mabile - 9654100008)
2. Skei. Sairam Dasarl (Moblle - 9650210 176
3 Mr Abbeek Muity (Moblic - 08833561
& Mr Akshay Dabral (MoNle - 37556931 113
Fer Rind information for all Nodel Oficers concemed
ek irg you,
Youn fsithfully,
(Prot Dr. PSN, Rna)  *
ermail-dryren Loom
Tel: W01 10108
AL ALLNODAL OF FICERS (A per ta hat onchnad)
W SPAOFRICENS
Prof D Axhak Kuowr, el D Samgoy Ciapta, ool [v. R Rsens
€ Shel Rabl Aggarmal,
Dy Direcrnr {Diveddibes), From | amdioesan )] Ostoons] oo
G For bisd ofsetuion,
T, Rashasd Siogh 148
Spectal Secretary and Direcsan N b, Lol ool debimma com. oedo Mosigal (v
A-utte- @, e Rz, o fel, 1mee2 en A-Block-B, Indraprastha Estate, New Delb-110M2 hele
TV - 011-2370295, GR : 491 11 I3nezam P O11-23T02308, Fax : 491 11 2370 2003
rmm Webaka : www spa.acin
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"LIST OF NODAL OFFECERS usder o S vo Naud Kchore e of Fou bl Fish Court of Dol
5% | Soakeholder Departmencs Apencies | Nodel Officr | Deapuation Enal D Contict
Number
1. | Dopariman of Publi Wrks Slrmnd | fopermindng wprdbmil Gl com | W14
Bhurmr Engr
. | Ut Dovelopmeme ot | G0 St o | DD L3 nbubprmetipmlon [ S4GHHC
3. | Tranapert Copartmamt 5 Sachm S | Saction (e nmik g A7IB03B0a6
4| Gl Commmioner ofPolieTofle |G Shmaben | DT (0D) | dpdmooddidelipolion v | B1300000K6
e
5. | Dalln Trenspert Corporain S0 Aok Fomr | Dy (M Cind ol gl o BRaAR0HE
6. | Souch Dol Mmcgal Corprmiin. | 502K fam ipemady | sl TR
Exr
1. | Noek Wt Dela Mmicpal R0 | Doaiw e | el o A
(arpomtim
b | st Laln Nomcpal Lopentin. | 22, i g | prminang el o Il sl
Eugrean 1)
Y| NwlilomemlComn  [GlRilem | Copsmsomg e o com B1lGe1L]
Exsar 0113636
10| CARRC Mr Shk Shom | MyrAchincn | e i o BI2TI60HE
11| Ll e bl W P g | Ppemindy | pran g o WL
asucts Dovelopmnt Exgnear (ol
Coprta I} L4
Lol Tomm bt [Sa G | Eme Dopmear | epo ot com Ll
Dovalopmant Copemtion [~ | S
DTTEC).
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13.| Lully Trmspert imrstrachme a2, Ko ot St | gy i i g wli e
Dovlopmant Corporation Lid (Caul
0T
1=, BRE5 Vo P [ S Ay RaKmn | A Vice Pt |y omoinaceda oo I
13.| Ampors Atboriryof A4T) (M. Chorl Shokhy | G Archiet) i o e 0100416
16| TAIA Poor kil imen. [ 52 VpmbBaln | Lipury Ganand i nbrardlon | | WD
Limmed (TFODL) b
Social Weldare Deparrmens, GNCTD
or.Jo. | Nameof the Department Yame of the Ukncer | Deamanon Emi-ID Contact
Namber
01. | Doparosant of focal Walfirs St Ral] Agprval | Dy Diructor st 0lcom | BI2ISHLS
02, | Dopromant of focal Walfire Dr R St | Spocl Sometry, | i kil o Al
i Cirector (Thsabits) | st gt o
SPA, New Dl Officers
fr.Jo. | Nameof the Department Name of the Officer | Demanon Emi.D Contact
Namber
0L, [ 584, New Ll Pt De PsNBe | Dictor AR .l o Dk
U2 [ P4, New Ll Smblr bk |DeAcademind | ihmeimxm WOTE
Ko St Affam)
03, | P4, New Dullx Puf Or Smzy | Do (Faculy Walfr) | drguptl ¥ o com 071860130
(e Prof of Trngpt
Fanming
M | P4 New el Pf O B B | Profaorof Pyl | bt e com BT
ot
TR
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5. It is hoped that all parties will assist in the much-needed exercise
which has been initiated under the supervision and guidance of the
Chief Secretary, GNCTD. A report in this regard shall be filed by
GNCTD before the next date.

6. Renotify on 10.03.2022.

7. The order be uploaded on the website forthwith.

NAJMI WAZIRI, J
FEBRUARY 22, 2022/rd
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